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Chandra Bhan Lal and Others .
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QhL EER (BY CIRQULATION)

By Hon'kle Lr. EeK. Saxenas ¥ember ( J )
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_.Tk‘ze:'-e review epcliceticns have been
moved on the ground that the judoment of'Krishna

Prased Gupte Vse Goniroller, Printing end Stationery
1995(6) SCALE 89' nowhe! ¢ debal s=-= tne Tribunal

from exercising the alternative jurisgciclon

under section 1% of Administrative Tribunal Act.

Such an exercise can be done only when the infirmity

of the award given by the Prescribed Aut'nority, cannct
be cured in appeal under section 17 of Peyment of Waues
Act. We do not see such a ground. So far as exercising
the jurisdictien under section 17 of the said Act
itself is concerned, the Tribuna{has no jurisdiction.
Tous, thele is no ground of reviews As such, they
stand rej ectede. e
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